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(b) Yes. Sir. 

(c) Yes, Sir. 

(d) ThE: 13 regular vacancies which 
became avaiiable during 1979 and 1980 
were filled as under:-

(i) Eight C. S . S. Officers included 
in Select List for 1979 were appoint-
ed. 

(ii) Two posts were filled by 
C. S . S . Officers included in the 
Select List :Cor the year 1978. 

(iii) Three PO:its were filled by 
appointment of Officers from other 
SE:l'vices, nominated by the Depart-
ment of Personnel & A.R. 

(e) As explained at (d) above all 
regular vacancies were filled only by 
eligible officers. 

(f) Does not arise. 

Fixation of Pay of Class IV employees 
of Education Department of M.e.D. 

M.e.D. 

7874. SHRI RAMESHWAR NEEKH-
RA: WIll tho Minister of EDUCATION 
AND SOCIAL WELFARE be pleas-
ed to state: 

(a) whether Government are aware 
that the Karol Bagh Zone of the Edu-
cation Department of Municipal Corpo. 
r~tion of Delhi has not done the fixa-
han of pay of some of its class IV per-
manent employees with cilect from 1st 
January, 1973 in accordance with the 
Pay Commission's recommendations. , 

(b) whether Government are aware 
that five instalments of CDS due to the 
employees have not been paid so far; 

(C) whether the Government are also 
aware that the arrears of dearness al-
lowance due to the above employees 
has not been Paid so far; and 

(d) if so, the action taken or proposed 
to be taken in the matter? 

THE MINISTER OF EDUCATION 

AND SOCIAL WELFAJtE (SHRI S. B. 
CHAVAN): (a) Accountinl to Inform a-

tion received from the Delhi Municipal 
Corporation, there is only one case of 
Q class IV' servant (Chowkidar) in tbe 
Karol Bagh Zone ()f the Education· ~ 
partment of the M.C.D., .. n whose case 
fixation of pay could not be done be--
cause his Service Book was misplaced. 

(b) AU the employees working in the 
M.e. Schools in Karol Bagh have been 
paid the C.D.S. except in respect of 15 
schools, where payment on account of 
5th instalment of C.D.S. is yet to be 
made. It is expected that the payment 
will be made shortly. 

(c) D.A. arrears have been paid to 
the class IV servants of M.e. Schools in 
Karol Bagh Zone. 

(d) Does not arise. 
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